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lew Deihi this the 15" day of August, 2005

Hom'ble Shii VK. Majotra, Yice Chairman {A) )}
Homble Shri Shanker Raju Member {d?

Shri M.P. Singn

Sto fate Shiri Tika Ram

Rio A-11, Ashoka Apariments

Piot No.g8, Secior 12 Y

Dwarka \amfv De!hl—ﬂoﬂf‘%‘) : -Anplicant

{By Advacate: Shri T.D. Yaday, proxy for

Shri Mahesh Kasana)
Mersus

1. Shil Ajay Pra
Secretary, '\ﬂmswy of Dﬁfﬁnce
Govt. of India, South Block,
New Delhi-110001

i3

Dr. Veena Maiira

Dirsctor General, Davence Estales

Ministry of Defence,

West Block No 4, R . Pura

Sector-1, New Delhi-1100686 -Respondsnis

(By Advocate: Shri H K. Gangwani}
CROER {Oraly

Hon'ble Shri VK. Majotra Vice Chairman {4}

Learmed counsel of respondenis has filed a copy of arder dated August 5
/

2005 passed in CWP (C ) 12308-07/2005 lo?w‘il”‘h respondents have challenged
ribunals. orders in question, in this view of the matter, this CP is dropped and
notices to the respondents are discharged. Applicant shall have fiberiy o revive

-

the C. P at the appropriate time.

h ' \/i'\/Hao s/(w”

-’Shd"a Raju) {_’v’.}( Maiatra)
Member (J) ' Vice Chairman (A}
cC.
--"?‘.



